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The 9" September 2026

No.-12 Ni/P.G(Pashu Krurta)03/2023/4885—As per order passed by Hon'ble
High Court of Patna in C.W.J.C. No.-3328/2023 Akrity Aishwarya Versus State of Bihar
and others, "Animal Birth Control Rules, 2023" notified by the Gazette of India CG-DL-
E-1-17032023-244432, Dated-10.03.2023 is here by adopted for State of Bihar.

Vide order of Governor,
Shirsat Kapil Ashok,
Secretary.
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